$I TEM NO. 119( MV) COURT NO. 3 SECTION ||

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQ(s). 1478 OF 2004
BABU Appel lant (s)
VERSUS
STATE OF U. P. Respondent ( s)
(Wth office report )
Dat e: 22/05/2009 This Appeal was called on for hearing today.
CORAM :
HON BLE MR JUSTICE V. S. S| RPURKAR
HON BLE MR JUSTICE R M LODHA
[ VACATI ON BENCH]|
For Appellant(s) M. V.S. Chauhan, Adv.

M. N. Chaudhary, Adv.
M. D. Mahesh Babu, Adv.

For Respondent (s) M . Sahdev Si ngh, Adv.
M. Mikesh Verma, Adv.
M. Kam endra M shra, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st on 26/5/2009.

( Ravi P. Verma ) ( MS. Negi )
Court Master Court Master



